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NIGIIT DuTY ALLOWANCI!.S TO CARRIAGI! 

STAFP OF MECHANICAL DEFIT. OF 
SAMASTIPUR DMSION 

3773. SHRI BHOGENDRA JHA: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that the Gcne-
ral Manager, North Eastern Railway has 
passed orders for the payment of arrear& 
of Night Duty AllowanCe to the Carriage 
staff of the Mechanical Department witb 
effect from the 1st April. 1967 for several 
!ltations of Samastipur Division and other 
stations; 

(b) whether it is also a fact that Gle 
Railway Board had sanctioned payment 
of arrears from the lst October, 1967; 
and 

(c) if so, the steps being taken by 
Government to remove this anomaly 1 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) Yes. 

(b) No. 
(c) Does not arise. 




